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 written  a  letter  and  made  a  request  also.

 SHRI  MOHD.  AYUB-  KHAN
 (Jhunjhunu):  Mr.  Speaker,  Sir,  there  are
 some  districts  in  Rajasthan,  large  parts  of
 which  have  been  declared  as  dark  zenes

 MR.  SPEAKER:  Which  are  these  par-
 ticular  areas?

 SHRI  MOHD.  AYUB  KHAN.  Jhunjhunu
 and  Sikar.  Sir,  through  you,  |  would  like  to
 make  an  appeal  to  the  hon.  Minister  of  Agri-
 culture  to  alleviate  the  condition  of  these
 dark  zones  so  that  the  farmers  could  get  the
 facilities  for  which  they  aie  entitled.  Due  to
 their  being  declared  as  dark  zones  the  facili-
 ties  have  not  reached  the  farmers

 MR.  SPEAKER:  Please  proceed.

 SHRI  MOHD.  AYUB  KHAN  Su,
 through  you,  |  request  the  hon.  Minister  to
 alleviate  the  condition  of  these  dark  zones  ४
 the  earliest.

 MR.  SPEAKER:  Mr.  Khan,  it  will  be
 done.

 SHRI  RAMASHRAY  PRASAD  SINGH
 (Jahanabad):  Mr.  Speaker,  Sir,  a  number  of
 important  irrigation  schemes  in  our  alea  are

 pending  with  the  Central  Government  forthe
 last  10  to  13  years.  For  example,  Muhana
 dam  is  pending  for  last  13  years  and  the
 Punpun  Daradha  Project  forthe  last  8  years.
 1  request  the  Government  to  approve  the
 proposals  at  the  earliest  so  that  work  could
 be  started  on  these  projects.

 MR.  SPEAKER:  ।  will  enquite  how
 many  projects  are  still  pending.
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 PAPERS  LAID  ON  THE  TABLE

 [English]

 Statement  regarding  review  on  the
 working  of  and  Annual  Report  of  the
 Bharat  Yantra  Nigam  Ltd,  Allahabad
 and  Heavy  Engineering  Corporation

 Ltd,  Ranchi  for  1987-88  etc.

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  PARLIAMENTARY  AF-
 FAIRS  AND  MINISTRY  OF  STATE  IN  THE
 PRIME  MINISTER’S  OFFICE  (SHRIMATI
 SHEILA  DIKSHIT):  Sir,  on  behalf  of  Shri  J.
 Vengal  Rao,  |  beg  to  lay  on  the  Table  a  copy
 each  of  the  following  papers  (Hindi  and
 English  versions)  under  sub-section  (1)  of
 section  619A  of  the  Companies  Act,  1956:-

 (a)  (i)  A  statement  regarding  Re-
 view  by  the  Government  on  the
 working  of  the  Bharat  Yantra
 Nigam  Limited,  Allahabad,  and
 Its  Subsidiaries,  for  the  year
 1987-88.

 (॥)  Annual  Report  of  the  Bharat
 Yantra  Nigam  Limited,  Al-
 lahabad,  and  its  Subsidiaries  for
 the  year  1987-88  along  with
 Audited  Accounts  and  com-
 ments  of  the  Comptroller  and
 Auditor  General  thereon.
 [Placed  in  Library  See  No.  LT-
 708  1/88]

 (6)  (i)  A  statement  regarding  Re-
 view  by  the  Government  on  the
 working  of  the  Heavy  Engineer-
 ing  Corporation  Limited,  Ranchi,
 for  the  year  1987-88.

 (1)  Annual  Report  of  the  Heavy
 Engineering  Corporation  Lim-
 ited,  Ranchi,  for  the  year  1987-
 88  along  with  Audited  Accounts
 and  comments  of  the  Comptrol-
 ler  and  Auditor  General  thereon.
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 (Placed  in  Library  See  No.  LT-
 7082/88]

 Review  of  the  working  of  and  Annual

 Report  of  the  Andaman  and  Nicobar
 Island  Forest  and  Plantation  Develop-

 ment  Corporation  Ltd.  Port  Biair  for
 1987-88  and  Annual  Report  of  the

 Wildlife  Institute  of  India,  Dehradun  for
 1987-88

 THE  MINISTER  OF  ENVIRONMENT
 AND  FORESTS  (SHRI  Z.R.  ANSARI):  ।  beg
 to  lay  on  the  Table:-

 (1)  A  copy  each  of  the  following
 papers  (Hindi  and  English  ver-
 sions)  under  sub-section  (1)  of
 section  619A  of  the  Companies
 Act,  1956:-

 (i)  Review  by  the  Government
 on  the  working  of  the  An-
 daman  and  Nicobar  Islands
 Forest  and  Plantation  De-
 velopment  Corporation
 Limited,  Port  Blair,  for  the
 year  1987-88

 (ii)  Annual  Report’of  the  An-
 daman  and  Nicobar  Islands
 Forest  and  Plantation  De-
 velopment  Corporation
 Limited,  Port  Blair,  for  the
 year  1987-88  aiong  with
 Audiied  Accounts  and  coni-
 menis  of  the  Comptroller
 and  Auditor  Genera!
 thereon.  [Piaced  in  Library
 See  No.  LT-7083/38]

 (2)  A  copy  of  the  Annual  Report
 (Wind:  and  English  versions)  of
 the  Wildlife  Institute  of  11018,
 Dehradun,  for  the  year  1987  ४8

 along  with  Aucited  Accounts

 [Placed  in  Library  See  No.  LT-
 7084/88}
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 Review  on  the  working  of  and  Annual
 Report  of  the  Modern  Food  Industries

 (India)  Ltd.  for  1987-88

 THE  MINISTER  OF  STATE  OF  THE
 MINISTRY  OF  FOOD  PROCESSING  IN-
 DUSTRIES  (SHRI  JAGDISH  TYTLER):  |
 beg  to  lay  on  Table  a  copy  each  of  the
 following  papers  (Hindi  and  English  ver-
 sions)  sub-section  (1)  of  section  619A  of  the
 Companies  Act,  1956:-

 (i)  Review  by  the  Government  on
 the  working  of  the  Modern  Food
 Industries  (India)  Limited,  New
 Delhi,  for  the  year  1987-88.

 (ii)  Annual  Report  of  the  Modern
 Food  Industries  (India)  Limited,
 New  Delhi,  for  the  year  1987-88
 along  with  Audited  Accounts  and
 comments  of  the  Comptroller
 and  Auditor  General  thereon.
 [Placed  in  Library  See  No.  LT-
 7085/88]

 Notification  under  Major  Port  Trust  Act,
 1963  Review  on  the  working  and

 Annual  Report  of  Dredging  Corporation
 of  india  Ltd,  New  Delhi  for  1987-88

 Annual  Administrative  report  of
 Mormugao  Port  Trust  and  Report  on  the

 working  of  Mormugao  Port  Trust  for
 1987-88  etc.

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  PARLIAMENTARY  AF-
 FAIRS  AND  MINISTER  OF  STATE  IN  THE
 PRIME  MINISTER'S  OFFICE  (SHRIMATI
 SHEILA  DIKSHIT).  SIR,  on  behalf  of  Shri
 Rajesh  Pilot,  |  beg  to  lay  on  the  Table:-

 (1)  A  copy  each  of  the  following
 Notifications  (Hindi  and  English
 versions)  under  sub-section  (4)
 of  section  124  of  the  Major  Port
 Trusts  Act,  1963:-

 (1)  G.S.R.  1006.0  (६)  published
 in  Gazette  of  India  dated  the
 13th  October,  988.0  approv-
 ing  the  Cochin  Port  (Au-
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 (2)

 (3)

 thorisation  of  Pilots)
 Amendment  Regulations,
 1988.

 (i)  G.G.R.  1008  (६)  published
 in  Gazette  of  India  dated  the
 13th  October,  1988  approv-
 ing  the  Visakhapatnam  Port
 Employees  (Leave  Travel
 Concession)  Sixth  Amend-
 ment  Regulations,  1983.

 (iii)  G.S.R.  1009  (६)  published
 in  Gazette  of  India  dated  the
 13th  October,  1988  approv-
 ing  the  Visakhapatnam  Port
 Employees’  (General  Provi-
 dent  Fund)  Amendment
 Regulations,  1988.  [Placed
 in  Library  See  No.  LT-7086/
 88]

 A  copy  each  of  the  following
 papers  (Hind  and  English  ver-
 sions)  under  sub-section  (1)  of
 section  619A  of  the  Companies
 Act,  1956:

 (i)  Review  by  the  Governmeni
 onthe  working  of  the  Dredg-
 ing  Corporation  of  india
 Limited,  New  Delhi,  for  the
 year  1987-88.

 (1)  Annual  Reportof  the  Dredg-
 ing  Corporation  of  India
 Limited,  New  Delhi,  for  the
 year  1987-88  along  with
 Audited  Accounts  and  com-
 ments  of  tha  Comptroller
 and’  Auditor  General
 thereon.  [Placed  in  Library
 See  No.  LT-7087/88}

 (1)  A  copy  of  the  Annual  Admini-
 stration  Report  (Hind  and  Eng-
 lish  versions)  of  the  Mormugao
 Port  Trust  for  the  year  1987-88.

 (ii)  A  copy  of  the  Review  (Hind!
 and  English  versions)  by  the
 Government  on  the  working  of
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 uw  Mormugao  Port  Trust  for  the
 year  1987-88.  [Placed  in  Library
 See  No.  LT-7088/88]

 (i)  A  copy  of  the  Annual  Admini-
 stration  Report  (Hindi  and  Eng-
 lish  versions)  of  the  Tuticorin
 Port  Trust  for  the  year  1987-88.

 (॥  A  copy  of  the  Review  (Hindi
 and  English  versions)  by  the
 Government  on  the  working  of
 the  Tuticorin  Port  Trust  for  the
 year  1987-88.  [Placed  in  Library
 See  No.  LT-7089/88]

 A  copy  each  of  the  following
 papers  (Hindi  and  English  ver-
 sions)  under  sub-section  (2)  of
 section  103  of  the  Major  Port
 Trust  Act,  1963:-

 (i)  Annual  Accounts  of  the  Mor-
 mugao  Port  Trust  for  the  year
 1987-88  together  with  Audit
 Report  thereon.

 (ii)  Review  by  the  Government
 on  the  Audited  Accounts  of  the
 Mormugao  Port  Trust  for  the
 year  1987-88.  {Placed  in  Library
 See  No.  LT-7090/88]

 (1)  Annual  Accounts  of  the  Tuti-
 corin  Pon  Trust  for  the  year
 1987-88  together  with  Audit
 Report  thereon.

 (ii)  Review  by  the  Government
 on  the  Audited  Accounts  of  the
 Tuticorin  Port  Trust  for  the  year
 1987-88.  [Placed  in  Library  See
 No.  LT  7091/88]

 ()  Annual  Accounts  of  the  Ma-
 dras  Port  Trust  forthe  year  1987-
 88  together  with  Audit  report
 thereon.

 (॥)  Review  by  the  Government
 on  the  Audited  Accounts  of  the
 Madras  Port  Trust  for  the  year
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 (6)

 1987-88.  [Placed  in  Library  Sea
 No.  LT-7092/88]

 (i)  A  copy  of  the  Annual  Report
 Hindi  and  English  versions)  of
 the  Kandla  Dock  Labour  Board
 for  the  year  1987-88  along  with
 Audited  Accounts.

 {ii)  A  copy  of  the  Review  (Hind
 and  English  versions)  by  the
 Government  on  the  working  of
 the  Kandla  Dock  Labour  Board
 for  the  year  1987-88.  [Placed  tn
 Library  See  No.  LT  7093/88]
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 under  section  159  or  the  Customs
 Act,  1962:—

 ४

 (ii)

 9  O.  1136  (६)  publisned  in  Ga-
 zette  of  India  dated  the  2nd
 December,  1988  together  with
 an  explanatory  memorandum
 laying  down  the  revised  rates  of
 exchange  for  conversions  of
 Australian  Dollars  and  Ponds
 Sterling  into  Indian  currency  or
 vice-versa.

 G.S.R.  1145  (६)  published  in
 Gazette  of  India  dated  the  5th
 December,  1988  rescinding  the
 Notiication  No.  186-Cus,  dated
 the  1st  December,  196A  prohib-
 iting  the  Import  into  India  of  the
 periodical  entitled  ‘Peking  Re-
 view”.

 Annual  Report  and  review  on  the
 working  of  international  Airports

 Authority  of  India  for  1987-88

 THE  MINISTER  OF  STATE  OF  THE
 MINISTRY  OF  CIVIL  AVIATION  AND
 TOURISM  (SHRI  SHIVRAd  ४.  PATIL):  |  bea
 to  lay  on  the  Table—

 (1)  (i)  A  copy  of  the  Annual  Report
 (Hind  and  English  versions)  of
 the  International  Airports  Au-
 thority  of  India  for  the  year  1987-
 88  aiong  with  Audited  Accounts,
 under  sub-section  (4)  of  section
 24  and  sub-section  (21  of  section
 25  of  the  International  Airports
 Authority  Act,  1971

 (॥)  A  copy  of  the  Review  (Hindi
 and  English  versions)  by  the
 Government  07  the  working  of
 the  International  Airport  Author-
 ity  of  India  for  the  year  1987-38
 [Placed  in  Library  See  No  LT
 7094/88]

 Notification  under  Customs  Act,  1962

 (un)

 (1४)

 S  0.  1152  (E)  published  in  Ga-
 zette  of  India  dated  the  6th  De-
 cember,  1988  together  with  an
 explanatory  memorandum  lay-
 ing  cown  the  revised  rate  of
 excnange  for  conversion  of
 Canadian  Dollars  into  Indian
 currency  or  vice-versa.

 The  Customs  and  ventral  Ex-
 c'se  Duties  Drawback  (Amend-
 ment)  Rules,  1988.0  published  in
 Notification  No.  G.S.R.  1111  (E)
 in  Gazette  of  India  dated  the  1st
 December,  1988.

 A  copy  of  the  Notification  No.
 G.S.R.  1164  (E)  (Hindi  and
 English  versions)  published  in
 Gazette  of  India  dated  the  9th
 December,  1988  together  with
 आ  explanatory  memorandum
 prescribing  a  concessional  rate

 THE  MINISTER  OF  STATE  IN  THE
 DEPARTMENT  OF  REVENUE  IN  THE
 MINISTRY  OF  FINANCE  (SHRI  A.K
 PANJA):  1  beg  to  lay  on  the  Table—

 af  duty  of  excise  for  100  per  cent
 export-oriented  undertakings
 which  are  utilising  their  entire
 requirement  of  raw  materiais
 from  indigenous  sources,
 equivalent  to  the  excise  duty
 payable  by  units  other  than  100

 (1)  A  copy  each  of  the  following  Notifi
 cations  (Hindi  and  English  versions)



 17  Papers  Laid

 per  cent  export-oriented  under-
 takings  pius  an  additional
 amount  of  50  per  cent  of  the
 basic  duty  leviable  thereon.
 (Placed  in  Library  See  No.  LT-
 7095/88]

 ।
 Annual  Report  and  review  on  the

 working  of  Institute  for  Defence  Studies
 and  Analysis  for  1987-1988

 THE  MINISTER  OF  STATE  IN  THE
 DEPARTMENT  OF  DEFENCE  PRODUC-
 TION  AND  SUPPLIES  IN  THE  MINISTRY
 OF  DEFENCE  (SHRI  CHINTAMANI  PANI-
 GRAHI):  |  beg  to  lay  on  the  Table—

 (1)  (i)  A  copy  of  the  Annual  Report
 (Hindi  and  Engjiish  versions)  of
 the  Institute  for  Defence  Studies
 and  Analysis,  New  Deliu  for  the
 year  1987-88  along  with  Audited
 Accounts.

 (ii)  A  copy  of  the  Review  (पायी
 and  English  versions}  by  the
 Government  on  the  working  of
 the  Institute  ior  Defence  and
 Analysis,  New  Delhi,  fer  the  year
 1987-88.  [Placed  in  Library  See
 No.  LT-7096/88]

 Notification  under  Tamil  Nadu  Recogni-
 sed  Private  Schools  (Regulation)  Act,

 Annual  Report  and  review  on  the
 working  of  Rashtriya  Manav  Sangraha-

 jaya,  Bhopal  for  1986-87  and  Annual
 Report  and  review  on  the  working  of

 Indian  Institute  of  Technology  for  1987-
 88,  etc.

 THE  MINISTER  OF  STATE  IN  THE
 DEPARTMENTS  OF  EDUCATION  AND
 CULTURE  IN  THE  MINISTRY  OF  HUMAN
 RESOURCE  DEVELOPMENT  (LP.
 SHAHI):  |  beg  to  lay  on  Table:-

 (1)  A  copy  of  the  Notification  No.
 G.O.  Ms.  No.  1071,  Educatior
 (Hindi  and  English  versions)
 published  in  Tamil  Nadu  Gazette
 dated  the  14th  June,  1988,  is-
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 sued  under  section  56  of  the
 Tamil  Nadu  Recognised  Private
 Schools  (Regulations)  Act,  1973
 read  with  Clause  (c)  (iv)  of  the
 Proclamation  dated  the  30th
 January,  1988  issued  by  the
 President  dated  in  relation  to  the
 State  of  Tamil  Nadu.  [Placed  in
 Library  See  No.  LT-7097/88]

 (i)  A  copy  of  the  Annual  Report
 (Hindi  and  English  versions)  of
 the  Rashtriya  Manav  Sangraha-
 jaya,  Bhopal,  for  the  year  1986-
 87  along  with  Audited  Accounts.

 (0  A  copy  of  th  Review  (Hindi
 and  English  versions)  by  the
 Government  on  the  working  of
 the  Rashtriya  Manav  Sangraha-
 laya,  Bhopal,  for  the  year  1986-
 87.

 A  statement  (Hindi  and  Englist
 versions)  showing  reasons  fot
 aelay  in  laying  the  papers  men-
 tioned  at  (2)  above.  [Placed  in
 Library  See  No.  LT-7098/88}

 ८  A  copy  of  the  Annual  Report
 (Hindi  and  English  versions)  of
 the  Indian  Institute  of  Technol-
 ogy,  Kanpur,  for  the  year  1987-
 88  along  with  Audited  Accounts.

 (it)  A  copy  of  the  Review  (Hindi
 and  English  versions)  by  the
 Government  on  the  working  of
 the  Indian  Institute  of  Technol-
 ogy  Kanpur,  for  the  year  1987-
 38.  [Placed  in  Library  See  No.
 LT-7099/88]

 (i)  A  copy  of  the  Annual  Report
 (Hindi  and  English  versions)  of
 the  Motilal  Nehru  Regional  Engi-
 neering  College,  Allahabad,  for
 the  year  1987-88.

 (1)  A  copy  of  the  Review  (Hindi
 and  English  versions)  by  the
 Government  on  the  working  of
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 (6)

 (7)

 (8)

 the  Motilal  Nehru  Regronal  Eng!-
 neering  College,  Allahabad,  for
 the  year  1987-88  [Placed  in

 Library  See  No.  LT-7100/88]

 (1)  A  copy  of  the  Annual  Report
 (Hindi  and  English  versions)  of
 the  Technical  Teachers’  Train-

 ing  Institute,  Bhopal,  for  the  year
 1987-88  along  with  Audited
 Accounts.

 (ii)  A  copy  of  the  Review  (Hindi
 and  English  versions)  by  the
 Government  on  the  working  of
 the  Technical  Teachers’  Train-
 ing  Institute,  Bhopal,  for  the  year
 1987-88  [Placed  in  Library  See
 No  LT-7101/88]

 (0  A  copy  of  the  Annual  Report
 (Hindi  and  English  versions)  of
 the  Board  of  Appreniiceship
 Training,  Kanpur,  for  ihe  year
 1987-88  along  with  Audited
 Accounts

 (i)  A  copy  of  the  Review  (Hind!
 and  English  versions)  by  tne
 Government  on  the  working  of
 the  Board  of  Apprenticeshio
 Training,  Kanpur,  for  the  year
 1987-88  [Placed  in  Library  See
 No.  LT-7102/88}

 (i)  A  copy  of  the  Annual  Heport
 (Hindi  and  English  versions)  of
 the  Bal  Bhavan  Society  india,
 New  Delhi,  for  the  year  1987-88
 along  with  Audited  Accounts

 (ii)  A  statement  regarding  Re
 view  (Hind:  and  English  ver-
 sions)  by  the  Government  on  the
 working  of  the  Bal  Bhavan  Soci-
 ety  India,  New  Delhi,  for  the  vear
 1987-88  [Placed  tn  Library  See
 No.  LT-7103/88]
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 Indian  Administrative  Service  (Appoint-
 ment  by  Promotion)  Amendment

 Regulations  1988;  Annual  Report  of  the
 Central  Vigilance  Commission  for  1987,

 etc.

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  PARLIAMENTARY  AF-
 FAIRS  AND  MINISTER  OF  STATE  IN  THE
 PRIME  MINSTER'S  OFFICE  (SHRIMATI
 SHEILA  DIKSHIT)  Su,  on  behalf  of  Shri  P
 Chidambaram,  |  beg  to  lay  on  the  Table—

 (1)

 (2)

 Acopy  of  the  ‘Indian  Administra-
 tive  Serwice  (Appointment  by
 Promotion)  Amendment  Regu-
 lations,  1988  (Hindi  and  English
 versions)  published  in  Notifica-
 ton  No  GSR  _  1115(E)  tn  Ga-
 zette  of  India  dated  the  2nd
 December,  1988  under  sub-
 section  (2)  of  section  3  of  the  All
 India  Services  Act,  1951
 [Placed  in  Library  See  No.  LT-
 7104/88)

 ५  A  copy  of  the  Annual  Repor
 (Hind:  and  English  versions)  of
 the  Central  Vigilance  Commis-
 sion,  New  Delhi,  for  the  period
 from  1st  January,  1987  to  31st
 December,  1987

 (ut)  A  copy  of  the  Memoranaumn
 (Hind!  and  English  versions)
 explaining  the  reasons  for  non-
 acceptance  of  the  Commission’s
 advice  in  certain  cases  men-
 tioned  in  the  Report.  [Placed  in
 Library  See  No  LT-7105/88]

 (1)  A  copy  of  the  Annual  Report
 (Hind:  and  English  versions)  of
 the  Indian  Institute  of  Public
 Administration,  New  Delhi,  for
 the  year  1987-88  along  with
 Audited  Accounts.

 (॥)  A  copy  of  the  Review  (Hindi
 and  English  versions)  by  the
 Government  oa  the  working  of
 the  indian  Institute  of  Public
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 Administration,  New  Delhi,  ‘tor
 the  year  1987-88.  [Placed  in
 Library  See  No.  LT-7106/88]

 Annual  Report  ind  review  on  the
 working  of  the  Ahmedabad  Textile
 Industry  Research  Association  for

 1987-88  aic.

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FOOD  AND  CIVIL  SUP-
 PLIES  (SHRID.L.  BAITHA):  Sir,  on  behalf  of
 Shri  Rafique  Alam,  |  beg  to  lay  on  the  Table
 a  copy  each  of  the  following  Reports  (Hindi
 and  English  versions):-

 (1)  (i)  Annual  Report  of  the  Ahme-
 dabad  Textile  Industry's  Re-
 search  Association,  Ahme-
 dabad,  for  the  year  1987-88
 along  with  Audited  Accounts
 [Placed  in  Library  See  No.  LT-
 7107/88)

 (ii)  Annual  Report  of  the  Bom-
 bay,  Textile  Research  Associa-
 tion,  Bombay,  for  the  year  1987-
 88  along  with  Audited  Accounts.
 [Placed  in  Library  See  No.  LT-
 7108/88]

 (iii)  Annual  Report  of  the  South
 India  Textile  Research  Associa-
 tion,  Coimbatore,  for  the  year
 1987-88  along  with  Audited
 Accounts.  [Placed  in  Library  See
 No.  LT-7109/88]

 (iv)  Annual  Report  of  the  North-
 ern  India  Textile  Research  Asso-
 ciation,  Ghaziabad,  for  the  year
 1987-88  along  with  Audited
 Accounts.  [Placed  in  Library  See
 No.  LT-7110/88}

 (2)  Acopy  of  the  Review  (Hindi  and
 English  versions)  by  the  Govern-
 ment  on  the  working  of  the
 Ahmedabad  Textile  Industry’s
 Research  Association,  Ahme-
 dabad,  Bombay  Textile  Re-
 search  Association,  Bombay,
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 South  India  Textile  Research
 Association  Coimbatore  and
 Northern  India  Textile  Research
 Association  Ghaziabad,  for  the
 year  1987-88.  [Placed  in  Library
 See  No.  LT-71  10/88]

 Review  on  the  working  and  Annual
 Report  of  the  Hindustan  Fertilizer
 Corporation  Ltd.  for  1987-88,  etc.

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  PARLIAMENTARY  AF-
 FAIRS  AND  MINISTER  OF  STATE  IN  THE
 PRIME  MINISTER’S  OFFICE  (SHRIMATI
 SHEILA  DIKSHIT):  Sir,  on  behalf  of  Shri  नि.
 Prabhu,  |  beg  to  lay  on  the  Table  acopy  each
 af  the  following  papers  (Hindi  and  English
 versions)  under  sub-section  (1)  of  section
 619A  of  the  Companies  Act,  1956:-

 (a)  (i)  Review  by  the  Government on
 the  working  of  the  Hindustan
 Fertilizer  Corporation  Limited,
 New  Delhi,  for  the  year  1987-88.
 [Placed  in  Library  See  No.  LT-
 7111/88]

 (ii)  Annual  Report  of  Hindustan
 Fertilizer  Corporation  Limited,
 New  Delhi,  for  the  year  1987-88
 along  with  Audited  Accounts  and
 comments  of  the  Comptroiler
 and  Auditor  General  thereon.

 (b)  ७  Review  by  the  Government on
 the  working  of  the  Rashtriya
 Chemicals  and  Fertilizers  Lim-
 ited,  Bombay,  for  the  year  1987-
 88.

 (ii)  Annual  Report  of  the
 Rashtriya  Chemicals  and  Fertil-
 izers  Limited,  Bombay,  for.  the
 year  1987-88  along  with  Audited
 Accounts  and  comments  of  the
 Comptroller  and  Auditor-Gen-
 eral  thereon.  [Placed  in  Library
 See  No.  LT-71  12/88]

 (c)  (i)  Review  by  the  Governmenton
 the  working  of  the  Masras  Fertil-



 (ण)

 (०)

 (f)

 (9)

 izers  Limited,  Madras,  for  the
 year  1987-88.

 (ii)  Annual  Report  of  the  Madras
 Fertilizers  Limited,  Madras,  for
 the  year  1987-88  along  with
 Audited  Accounts  and  com-
 ments  of  the  Comptroller  and
 Auditor  General  thereon.
 [Placed  in  Library  See  No.  LT-
 7113/88]

 (i)  Review  by  the  Governmenton
 the  working  of  the  Pyritas,  Phos-
 phates  and  Chemicals  Limited,
 tor  the  year  1987-88.

 (ii)  Annual  Report  of  the  Pyrites,
 Phosphates  and  Chemicals
 Limited,  for  the  year  1987-88
 along  with  Audited  Accounts  and
 comments  of  the  Comptroller
 and  Auditor  General  thereon.
 [Placed  in  Library  See  No.  LT-
 7114/88]

 (i)  Review by  the  Government  on
 the  working  of  th  Fertilisers  and
 Chemicals  Travancore  Limited,
 Cochin,  for  the  year  1987-88.

 (ii)  Annual  Report  of  the  Fertilis-
 ers  and  Chemicals  Travancore
 Limited,  Cochin,  for  the  year
 1987-88  along  with  Audited
 Accounts  and  comments  of  the
 Comptroller and  Auditor  General
 thereon.  [Placed  in  Library  See
 No.  LT-7115/88]

 (i)  Reviewby  the  Governmenton
 the  working  of  the  Paradeep
 Phosphates  Limited,  Bhubanes-
 war,  for  the  year  1987-88.

 (ii)  Annual  Report  of  the  Par-
 adeep  Phosphates  Limited,
 Bhubaneswar,  for  the  year
 1987-88  along  with  Audited
 Accounts  and  comments  of  the
 Comptroller and  Auditor  General
 thereon.  [Placed  in  Library  See
 No.  LT-7116/88]

 ह  Reviewby  the  Governmenton
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 the  working  of  the  Fertilizer  Cor-
 poration  of  India  Limited,  New
 Delhi,  for  the  year  1987-88.

 (ii)  Annual  Report of  the  Fertilizer
 Corporation  of  India  Limited
 New  Delhi,  for  the  year  1987-88
 along  with  Audited  Accounts  and
 comments  of  the  Comptroller
 and  Auditor  General  thereon.
 [Placed  in  Library  See  No.  LT-
 7117/88]

 (h)  (1)  Review  by  the  Governmenton
 the  working  of  the  National  Fertil-
 izers  Limited,  New  Delhi,  for  the
 year  1987-88.

 (ii)  Annual  Report  of  the  National
 Fertilizers  Limited,  New  Delhi,
 for  the  year  1987-88  along  with
 Audited  Accounts  and  com-
 ments  of  the  Comptroller  and
 Auditor  General  thereon.
 [Placed  in  Library  See  No.  LT-
 7118/88]

 (1)  (1)  Review  by  the  Government
 on  the  working  of  the  Projects
 and  Development  India  Limited,
 New  Delhi,  for  the  year  1987-88.

 (ii)  Annual  Report  of  the  Projects
 and  Development  India  Limited,
 New  Delhi,  for  the  year  1987-88
 along  with  Audited  Accounts  and
 comments  of  the  Comptroller
 and  Auditor  General  thereon.
 [Placed  in  Library  See  No.  LT-
 7119/88}

 Amendment  to  the  Tamil  Nadu  Legisla-
 tive  Assembly  (Transit  by  Railway

 Allowances)  Rules,  1987  and  statement
 showing  the  action  taken  by  Govern-

 ment  on  various  assurances,  promises
 and  undertakings  giver  by  Ministers

 during  various  sessions  of  eighth  Lok
 Sabha

 ।  Translation]

 MR.  SPEAKER:  Sheilaji,  if  you  are
 tired,  showed  |  allow  somebody  else  on  your
 behali?
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 [English]

 THE  MINISTER  OF  THE  STATE  IN
 THE  MINISTRY  OF  PARLIAMENTARY
 AFFAIRS  AND  MINISTER  OF  STATE  IN
 THE  PRIME  MINISTER'S  OFFICE  (SHRI-
 MATI  SHEILA  DIKSHIT):  Thank  you,  Sir.  ।
 beg  to  Jay  on  the  Table:-

 (1)  A  copy  of  the  Notification  No.
 S.R.O.  A-46/88  (Hindi  and  Eng-
 lish  versions)  published  in  Tamil
 Nadu  Gazette  dated  the  16th
 March,  1988  regarding  amend-
 ment  to  the  Tamil  Nadu  Legisla-
 tive  Assembly  (Transit  by  Rail-
 way  Allowances)  Rules,  1987,

 (i)  Statement  No.  XX-Fifth  Session,  1986

 (ii)  Statement  No.  XVII-Sixth  Session,
 1986

 (iii)  Statement  No.  XIV-Eighth  Session,  1987

 (iv)  Statement  No.  X-Il  Part  of  Eighth
 Session,  1987

 (v)  Statement  No.  IX-Ninth  Session,  1988

 (vi)  Statement  No.  Vil—Tenth  Session,  1988

 (vii)  Statement  No.  I!l-Eleventh  Session,
 1988

 Review  on  the  working  of  and  annual
 report  of  Gujarat  Agro  Industries

 Corporation  for  1985-88  and  statement
 showing  reasons  for  delay

 THE  MINISTER  OF  STATE  IN  THE
 DEPARTMENT  OF  AGRICULTURE  AND
 COOPERATION  IN  THE  MINISTRY  OF
 AGRICULTURE  (SHRI  SHYAM  LAL
 YADAY):  |  beg  to  lay  on  the  Table—

 (1)  A  copy  each  of  the  foltowing
 papers  (Hindi  and  English  ver-

 ।  sions)  under  section  619A  of  the
 ©ompanies  Act,  1956:-
 (i)  Review  by  the  Government

 on  the  working  of  the
 Gujarat  Agro  Industries
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 issued  under  section  14  of  the
 Tamil  Nadu  Payment of  Salaries
 Act,  1951  read  with  Clause  (c)
 (iv)  of  the  Proclamation  dated
 the  30th  January,  1988  issued
 by  the  President  in  relation  to  the
 State  of  Tamil  Nadu.  [Placed  in
 Library  See  No.  LT-7120/88}

 A  copy  each  of  the  following
 statements  (Hindi  and  English
 versions)  showing  the  action
 taken  by  the  Government  on
 various  assurances,  promises
 and  undertakings  given  by  the
 Ministers  during  the  various
 sessions  of  Eighth  Lok  Sabha:-

 [Placed  in  Library  See  No.  LT-7121/88]

 [Placed  in  Library  See  No.  LT-7122/88]

 [Placed  in  Library-See  No.  LT-7123/88]

 [Placed  in-Library  See  No.  LT-7124/88]

 [Placed  in  Library  See  No.  LT-7125/88]

 [Placed  in  Library  See  No.  LT-7126/88]

 [Placed  in  Library  See  No.  LT-7127/88}

 (2)

 Corporation  Limited,  Ahme-
 dabad,  for  the  year  1985-
 86.

 (ii)  Annual  Report  of  the
 Gujarat  Agro  Industries
 Corporation  Limited,  Ahme-
 dabad,  for  the  year  1985-86
 along  with  Audited  Ac-
 counts  and  comments  of
 the  Comptroller and  Auditor
 General  thereon.

 A  statement  (Hindi  and  English
 versions)  showing  reasons  for
 delay  in  the  papers  mentioned  at
 (1)  above.  [Placed in  Library  See
 No.  LT-7128/88]


